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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR M K HANJURA

Crim nal Appeal No(s) . 148- 151/ 2014

ANJUM KHAN & ORS. Appel | ant ('s)
VERSUS

STATE OF U.P. & ANR Respondent ( s)

(with office report)

Date : 26/02/ 2015 These appeals were called on for hearing today.

For Appellant(s)
M. Shakeel Ahmed, Adv.

For Respondent (s) M. Aviral Saxena, Adv.
M . Abhi shek Chaudhary, Adv.
M. P. Narasimhan, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

The | earned counsel for the parties shall file the additional
docunents, if any within a period of four weeks.
Li st again on 7.5.2015.

(M K HANJURA)
Regi strar
MG
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